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Factual and action taken report in the matter of Jodhpura Sangharsh Samiti V/s 

Union of India & Ors., Original Application No. 143/2024 (CZ), Hon’ble NGT, 

Central Zone Bench, Bhopal 

The details of the matter are as under 

1. Applicant: - Jodhpura Sangharsh  Samiti 

2. Respondents: - Union of India & Ors 

3. Background: - 

The original application has been filed by the Jodhpura Sangharsh Samiti through 

applicant Sh. Kailash Chand Yadhav. In this application the applicant has alleged on the 

operation of Lime stone crusher in non-compliance of EC and CTO condition, air 

pollution from lime stone mine increasing PM10 and PM 2.5 in atmosphere, damage of 

the houses due to the ongoing, damage to the roofs and walls of Government Upper 

Primary School, Jodhpura due to vibrations from blasting, impact on health thereof, 

depletion  of groundwater and establishment of stone crushers within 1.5 Km from the 

village habitation and 500 mtrs. from school. 

4. Hon’ble NGT Order: Hon’ble NGT, Central Zonal Bench in its order dated 

01/07/2024 had directed 

inter-alia as follows: - 

“…6. We deem it just and proper to call a report on the matter in issue in present 

Original Application, from a Joint Committee consisting of: - 

i. One representative from the Chief Secretary, State of Rajasthan, 

(Rajasthan) having sufficient knowledge in the field of environmental or 

mining, 

ii. One representative from the Member Secretary, Rajasthan State Pollution 

Control Board, (Rajasthan), 

iii. One representative from the Director General of Mines and Safety, State 

of Rajasthan, (Rajasthan), 

iv. One Representative from the Central Pollution Control Board, 

(Rajasthan). 

7. The committee is directed to visit the place and submit the factual and 

action taken report within six weeks….” 

 

5. Constitution of Joint Committee: 

Accordingly, Member Secretary, RSPCB, Jaipur was nominated as the 

representative of Chief Secretary, GoR vide letter dated 19/07/2024. Copy of letter has 

been enclosed as Annexure-1. 

And whereas, Regional Officer, Regional Office, RSPCB, Alwar was nominated 

as representative of Member Secretary, RSPCB vide letter dated 05/07/2024. Copy of 

letter has been enclosed as Annexure-2. 
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And whereas, Sh. Durga Shankar Salvi, Deputy Director of Mines Safety, Ajmer 

Zone – I, was nominated as representative of Director General of Mines and Safety vide 

letter dated 22/07/2024. Copy of letter has been enclosed as Annexure-3. 

And whereas, Sh. Sanjay Mukati, Scientist-B was nominated as a representative 

of Central Pollution Control Board (CPCB) vide letter dated 02/08/2024. Copy of the 

letter has been enclosed as Annexure-4. 

6. Field visit of Joint Committee: 

In accordance with the aforementioned Hon’ble NGT order and letters, the joint 

committee members/representatives visited, the site in concern, on dated 06/08/2024 and 

07/08/2024. Following officials were present during the joint committee visit 

(Attendance sheet is enclosed as Annexure-5): - 

i. Sh. Vijai N., Member Secretary, RSPCB, Jaipur, 

ii. Sh. Prema Lal, Chief Environmental Engineer, RSPCB, Jaipur, 

iii. Sh. Durga Shankar Salvi, Deputy Director of Mines Safety, DGMS, Ajmer, 

iv. Sh. Sanjay Kumar Mukati, Scientist – B, Regional Directorate, CPCB, 

Bhopal, 

v. Sh. Deependra Jharwal, Senior Environment Engineer and Regional 

Officer, Regional Office, RSPCB, Alwar, and 

vi. Sh. Amichand Duharia, Assistant Mining Engineer, Mines Department, 

District – Kotputli-Behror. 

 The Joint Committee members on the first day of visit i.e. on 06/08/2024 visited 

the Limestone Crusher Unit-2 of M/s Ultra Tech Cement Ltd. (which is located in close 

proximity of the Village-Jodhpura, approximately 200 meters from the Government 

Upper Primary School, Jodhpura as per the Google Maps) to check the 

pollution/emissions control measures adopted by the industry, thereafter inspected the 

mining lease (active mining pit) of the industry and then inspected of the houses in 

Jodhpura village to verify the allegations made by the applicant regarding formation of 

cracks in Government Upper Primary School, Jodhpura & nearby houses. The committee 

also interacted with the villagers of Jodhpura village where the villagers pointed out 

several other problems e.g. the issue of rehabilitation of Jodhpura village (as it is a part of 

the Mohanpura village as reported/informed by the villagers of Jodhpura village), siting 

criteria of the Limestone Crusher Unit-2, the problem of fly-rocks during blasting, the 

issue of depletion of ground water level, lack of basic amenities (i.e. supply of drinking 

water, medical services and enrolment of village children in English medium school of 

M/s Ultratech) and green belt development of plants of native species. 
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Google Map of the site location: 
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 On the second day of the visit i.e. on 07/08/2024, the Joint Committee Members 

inspected the Limestone Crusher Unit-1 of M/s Ultra Tech Cement Ltd. (which is located 

approximately 600 meters from the Government Upper Primary School, Jodhpura as per 

the Google Maps) to verify the pollution/emissions control measures adopted by the 

industry. Thereafter, the members visited the protesting site of the villagers and noted 

down their problems/grievances which are same as mentioned in the above para. The 

industry representative was also called at the protesting site where he informed that 

English medium school built by M/s Ultratech has enrolled 67% of the admissions of the 

village children. He also added that a total of 32 drinking water tankers are being 

distributed by the industry out of which 18 tankers are being regularly distributed in 

Jodhpura village. Besides the industry periodically provides skill development training 

e.g. computer coaching, sewing training, etc. The industry also provides medical facilities 

to the villagers of Jodhpura in form of ambulance facility, basic medicine distribution, 

eye check-up camps and mobile van for treatment. The industry had earlier excavated 08-

10 borewells in the Jodhpura village although, at present, most of them have dried-up. 

Industry representative also informed that more than 12,00 families are engaged and 

benefitting, directly or indirectly, from the employment generated by the industry. On the 

issue of the problem caused by the blasting activity, as alleged by the villagers, the 

industry representative informed that now they have increased the number of blasting 

holes from 08 (earlier) to 16, but with lesser depths, in order to resolve the problem earlier 

being faced by the villagers. As informed by the representative, they have planted approx. 

1,04,321 nos. of trees in and around the mining area (up to FY 2023-24), out of which, 

94,944 nos. of trees have been surviving, however, he also alleged that approx. 50000 

nos. of trees have been felled illegally in the mining lease area by the anti-social elements 

for which the industry has also requested the District Collector, vide letter dated 

16/01/2024, to take appropriate action in this regard. The copy of letter dated 16/01/2024 

is enclosed as Annexure-6. Some of the work done by the industry under Corporate Social 

Responsibility (CSR) and its brief has been compiled by the industry and is enclosed as 

Annexure-7. 

 During the visits of joint committee members, the Assistant Mining Engineer, 

Kotputli-Behror also submitted a factual status report. 

 Based on the discussions held with the members, it was decided to write letters 

to Chief Medical & Health Officer for the submission of the details of patients and details 

of diseases occurred due to the operation of the industry. It was also decided to write to 

Ground Water Department regarding submission of the impact on the ground water level 

due to the operation of the industry and to write to Mining Department as well as to the 

industry itself to submit the original plan/policy regarding rehabilitation at the start of the 

project. 

 Accordingly, RSPCB, being the nodal department issued letters to the concerned, 

on dated 08/08/2024. Letters dated 08/08/2024 are enclosed as Annexure-8. 

 During the site visit, ambient air quality monitoring, fugitive emission monitoring, 

Noise Monitoring stack monitoring of the limestone crusher-1, water analysis of the 
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mining pit, wastewater analysis of the STP Outlet, water analysis of bore-wells located 

at the upstream as well as on the downstream of the unit. All the analysis/monitoring 

reports showing parameter as per prescribed standards are collectively enclosed as 

Annexure-9. However, it is pertinent to mention here that during inspection by joint 

committee on 06/08/2024 and 07/08/2024 there was light rain and operation hours of both 

stone crushers and mining activities got affected due to the rain therefore, air quality 

monitoring and/or water/wastewater analysis is not advisable during rainy season for the 

reason that the results might get affected.  

In addition, previous analysis reports Oct, 2023 of STP outlet, Mine pit water quality, Air 

quality near mine pit, plant boundary and other locations, Fugitive emissions of Lime 

stone crusher 1 and RMC etc. and fugitive emission monitoring of Limestone crusher 2 

dated 09.07.2024, showing parameter as per prescribed standards are enclosed as 

Annexure- 10. Comparative statement of last 06 months dust emission reports from the 

mine is enclosed as Annexure- 11. 

Status of pollution control measures adopted in the Limestone crusher Unit -1 of M/s 

Ultra Tech Cement Ltd.: - 

i. This stone crusher is located in the mining lease of the industry and is at 

about 600 meters from the Government Upper Primary School, Jodhpura 

as per the Google Maps. 

ii. The stone crusher is of capacity 1600 TPH capacity and having Consent to 

Operate (CTO) under Air Prevention and Control of Pollution) Act, 1981, 

valid up-to 31/08/2032. 

iii. The limestone crushing process/flow in the stone crusher is as follows: - 

Limestone lumps/boulders from mining lease ➔ Limestone Feeder ➔ 

Wobbler ➔ Crusher ➔ transported to plant via covered conveyors for 

cement manufacturing 

iv. The aforesaid assembly is covered from the top in order to prevent the same 

from any rain intrusion. 

v. The emission during feeding of limestone into the feeder that generates 

emissions, for which the industry has installed water sprayers fitted with 

automatic detectors.  The feeder point is also provided with the flexible 

rubber seals to suppress the emissions. 

vi. The emissions points of wobbler and crusher is attached/connected with the 

automatic Pulse-jet type Bag House which is ultimately connected with the 

ID fan and then to the stack of height 30 meters thereby minimizing the 

dispersion of process emissions into the ambient environment. 

vii. Metalled road has been provided in the crusher premises to prevent any 

fugitive emissions. 

viii. The crusher premises are surrounded by the dense plantation cover. 
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Status of pollution control measures adopted in the Limestone crusher Unit -2 of M/s 

Ultra Tech Cement Ltd.: - 

i. This stone crusher is also located in the mining lease of the industry and is 

in the close proximity of the village Jodhpura and is about 200 meters away 

from the Government Upper Primary School, Jodhpura as per the Google 

Maps. 

ii. The stone crusher is of capacity 1600 TPH capacity, similar to the 

Limestone Crusher Unit -1 having Consent to operate under Air Prevention 

and Control of Pollution) Act, 1981, valid up-to 31/10/2028.  

iii. The limestone crushing process/flow in the stone crusher is as follows: - 

Limestone lumps/boulders from mining lease ➔ Limestone Feeder ➔ 

Wobbler ➔ Crusher ➔ transported to plant via covered conveyors for 

cement manufacturing 

iv. Industry has covered the dug (feeding point of the limestone into the 

crusher) with rubber seals and fitted the enclosure with the sprinklers 

having automatic detectors for the vehicles entering into the enclosure to 

suppress the emissions during feeding of limestone. 

v. The emissions points of wobbler and crusher is attached/connected with the 

automatic Pulse-jet type Bag House which is ultimately connected with the 

ID fan and then to the stack of height 30 meters thereby minimizing the 

dispersion of process emissions, during limestone crushing, into the 

ambient environment. 

vi. Metalled access roads have been provided for the movement of vehicles 

from the mines to the dug of the crusher, to prevent fugitive emissions 

during vehicular movement. 

vii. Water sprinkling with the help of tankers and fog canon was noticed on the 

access roads. 

viii. The front side of the crusher (facing the Jodhpura Village) is provided with 

a wind barrier shed of height approx. 26 feet and with the running length of 

approx. 252 meters. Besides above, the boundary wall of height approx. 06 

feet is provided around the crusher premises for the demarcation. 

ix. Dense plantation has been carried out outside the front facing side (with 

wind barrier shed) of the crusher and adequate saplings have been planted 

inside. 

x. Unit has also installed a vibratory screen, for the screening of rejects (if 

needed), in the crusher premises. The covering work of the same is under 

process. 

“It is submitted that both Lime stone crushers are established on mining lease having ML 

No: 03/2003 in name of “Ultratech Cement Limited”, which is valid up-to 04/07/2034 

and Rajasthan State Pollution Control Board guideline for abatement and control of 
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pollution in Stone Crusher industry dated 05/06/2018 stated that Stone crusher units may 

be established and operate on mining lease”.  

Status of pollution control measures adopted in the Mining Lease of M/s Ultra Tech 

Cement Ltd.: - 

i. The total area of the mining lease is 548.78 Ha and area being used for the 

mining purpose is 71.59 Hectares at present. 

ii. Environmental Clerance under EIA, 2006 was accorded to said mining 

lease by MoEF and CC, GoI vide letter dated 16.01.2023 for lime stone 

mining up-to capacity 10.50 MTPA (ROM) and having Consent to Operate 

(CTO) under Air Prevention and Control of Pollution) Act, 1981, valid up-

to 31.10.2028.  

iii. There is 01 active mining pit, where mining is being done via opencast 

shovel and dumper combination of mining with the benches system. 

iv. Unit has provided permanent water sprinklers fitted on the access roads in 

in the mining lease to control and reduce fugitive emissions. 

v. Efforts are made by unit to provide plantation around Mining Lease Area. 

vi. Overburden observed at earmarked OB Dump site only and top-soil 

stacking also found satisfactory. 

vii. Unit has done plantation on the matured overburden dumps (on clay dumps) 

and has provided retaining wall of height approx. 1.5 meters. 

Comparative statement of last 06 months dust emission reports from the mine is enclosed 

as Annexure- 11. 

Excerpts from the factual status report of Assistant Mining Engineer, Kotputli-Behror 

(Copy of the report is enclosed as Annexure-12): - 

i. The mining lease was originally transferred from Rajasthan State Industrial 

Development Corporation to M/s Grasim Industries Limited vide order 

dated 18/02/2002. 

ii. Thereafter, the mining lease was transferred from M/s Grasim Industries 

Limited to M/s Ultratech Cement Limited, vide order dated 28/08/2018. 

iii. The mining lease was earlier inspected on dated 19/12/2022 in reference to 

the complaint received against the unit. Details are as follows: - 

a) The nearest house in Abadi is located at a distance of 400 meters from 

the mining pit. 

b) Mining activity/blasting is being done in the designated area by the 

industry. 

c) The industry has obtained permission, for deep hole blasting and for 

blasting at a distance of 100 meters from any public places, vide 

DGMS letters dated 28/06/2023 and 20/10/2023 respectively. 

iv. Mining lease was again inspected on dated 28/04/2023 and observations 

during inspection were as follows: - 
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a) The mining activity, with the help of excavator, was being done at a 

distance of 200 meters from the nearest house in Abadi. 

b) No blasting was being carried out, from 03 months, in the mining pit 

located nearest to the village Jodhpura, due to the opposition from 

some of the villagers of Jodhpura. Therefore, the mining was being 

done only with the help of machineries. 

c) During inspection, the industry representative (for mining lease) 

informed that the blasting is only being done in the Western end of 

the mining lease which is located at a distance of 650 meters from the 

nearest Abadi. 

d) The nearby houses were also visited but no fresh cracks, due to 

blasting operations, were observed in these houses. 

e) Mining activity was being done in the designated area by the industry 

which was located at a distance of 400 meters from the public 

place/nearby houses. 

v. In compliance of the direction received from the District Collector, a notice 

was issued to the industry, vide letter dated 27/02/2024, for the submission 

of feasibility report of the mining lease. 

vi. In reply to the aforementioned notice, the industry, vide its email dated 

01/03/2024, submitted the feasibility report with the relevant documents 

and according to which the distance of blasting pit was 440 meters from the 

nearest public places. 

vii. The mining lease was again inspected on 06/03/2024 along with the DGMS 

Official Sh. Surjit Katewa. Details are as follows: - 

a) The verification of blasting was done by the DGMS official in 

presence of the industry representative for mining lease. 

b) 12 holes each were blasted at a distance of 320 meters and 400 meters 

away from the Abadi in order to conduct the vibration study. 

viii. In accordance with the letter dated 11/01/2023 from Assistant Engineer, 

Public Works Department, Kotputli, a team was constituted by the SDM 

vide his letter dated 13/12/2022 to verify and check the damages to the 

nearby houses/structures in the Jodhpura Village. 

ix. The aforementioned team inspected, on dated 27/12/2022 and 30/12/2022, 

and during inspection it was observed by the team that the cracks in some 

of the houses were due to the construction defects, due to vibration and in 

some of the cases due to the old age nature of the houses. 

x. In accordance with the letter dated 15/10/2008 from Land Acquisition 

Officer cum Sub-Divisional Officer, Kotputli, the award amount of Rs. 

13,43,42,698/- was decided to acquire the land of area 213.7750 Hectares 

of Villages Mohanpura, Kujota, Mahrampur Rajput, Mahrampur Nawab of 

Tehsil-Kotputli, District – Kotputli-Behror (then District-Jaipur). 

xi. According to the Executive Engineer, PWD, Kotputli Circle letter dated 

22/02/2024, the visibility of cracks in the Village Jodhpura can be seen due 

to the age of these structures (approx. 40-60 years old), due to the ambient 

temperature fluctuations and due to the vibrations from blasting activity. 
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xii. Villagers submitted that either the new limestone crusher (Unit-1) does not 

get operational or the villagers to be rehabilitated. 

Observations, from Directorate General of Mines Safety, regarding the issue of problem 

caused due to blasting and vibrations, during site visit of joint committee members: - 

i. Owner, Agent or Manager of Mining lease No. 03/2003, located near Village 

Jodhpura, Tehsil-Kotputli, District-Kotputli (Earlier-Jaipur District), Rajasthan 

has obtained permission under Regulation 106(2)(b) of the Metalliferous Mines 

Regulations, 1961 to work by a system of deep-hole blasting (in area more than 

300m distance from the habitation of Mohanpura-Jodhpura Village) with the help 

of Heavy Earth Moving Machinery vide this Directorate’s letter No. 

360971/NZ/Ajmer Region-1/Perm/2023/255992 dated 28.6.2023, valid up to 

27.06.2028. 

ii. Jodhpura village was located at a distance of about 232m from the present mine 

workings of the mine. Therefore, management has obtained permission under 

Regulation 164(1-B) (a) of the Metalliferous Mines Regulations, 1961 vide this 

Directorate’s letter No. 360971/NWZ/Ajmer Region-1/Perm/2023/258045 dated 

20.10.2023 (Copy enclosed as Annexure-II) on the basis of recommendations of 

scientific study conducted by AKS University, Satna (MP) and report submitted 

vide Ref. No GK/GKH/7130523282, to conduct controlled blasting within 300m 

and beyond 100m distance from any permanent building or structure of permanent 

nature, not belonging to owner of the mine. 

iii. Clause No. 3.3(a) of the above permission under Regulation 164(1-B) (a) of the 

Metalliferous Mines Regulations, 1961, specified the parameters for controlled 

blasting for maximum allowable Peak Particle Velocity (PPV) of 10mm/sec for 

frequency range of 8-25Hz, for the mine. 

iv. Clause No. 5 specify that “Monitoring of peak particle velocity and of the 

dominant frequency shall be done with each round of deep hole shots fired with 

the approved ground vibration measuring instrument such as seismograph 

/microphone/Geophones/Noise meter etc. capable of giving digital output shall be 

done to measure PPV in mm/sec. and air over pressure in dB(A), to ensure that the 

ground vibrations are within the safe limit as recommended”. 

Permissible Peak Particle Velocity (PPV) in mm/s of the blast induced ground 

vibrations with dominant excitation frequency range was defined vide DGMS 

(Technical) Circular No.7/1997: 
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v. On the complaint of villagers and subsequently letter from ADM, Kotputli, two 

trial blasts were conducted at the mine on 06.03.2024 in presence of Shri Surjeet 

Katewa, Director of Mines Safety, Ajmer Region-1. The blasts were conducted at 

about 320m & 400m distance from the village habitation. The blast induced 

ground vibration recorded were 4.08mm/sec PPV@79Hz at 270m distance and 

1.245mm/sec PPV@57Hz at 350m distance respectively, which were below to the 

allowable maximum 10mm/sec Peak Particle Velocity.  

vi. Further two blasts were also conducted on 29.07.2024 in presence of Shri Durga 

Shankar Salvi, Dy. Director of Mines Safety, Ajmer Region-1 at about 636m & 

694m distance respectively from the habitation. The blast induced ground 

vibration recorded 0.678mm/sec PPV@17.1Hz and 0.717mm/sec. PPV@15.8Hz 

and at 580m and 640m distance respectively toward village, which were also 

within allowable maximum 10mm/sec Peak Particle Velocity. 

vii. Blasting records maintained at the mine were also checked since August, 2023 to 

July, 2024 i.e. one year and observed that maximum Peak Particle Velocity was 

recorded 4.51mm/sec. on  dated 01.6.2024, which was below the allowable 

maximum 10mm/sec. Peak Particle Velocity, prescribed in the above permission 

under Regulation 164(1-B) (a) of the Metalliferous Mines Regulations, 1961, at 

clause No.3.3(a) specified above. 

viii. The Joint Committee members visited the above mine on 06/08/2024 & 07.8.2024, 

the details of the trial blast as follows: 

(i)  Two blasts were conducted on 06/08/2024 in presence of Shri Durga Shankar 

Salvi, Dy. Director of Mines Safety, Ajmer Region-1.  Location of first blast was 

at 305 Alkali Ramp and two instruments were located at different places near 

Jodhpura Road towards habitations. The blast induced ground vibration were 

recorded 1.075mm/sec. PPV@27Hz and 1.816mm/sec. PPV@32Hz respectively. 

Location of the instruments were about 725m & 745m distance respectively from 

blasting site. The distance of nearest habitations was about 770m from blasting 

Types of structure  

 

Dominant excitation frequency, Hz 

 <8 Hz        8-25 Hz  >25 Hz  

A) Buildings/structures not belong to the owner  

i) Domestic houses/structures (Kuccha, Brick 

& Cement)   
5 10 15 

ii) Industrial buildings (RCC & Framed 

structures)   
10 20 25 

iii) Objects of historical importance and 

sensitive structures   
2 5 10 

B) Buildings belong to owner with limited span of life  

i) Domestic houses/structures (Kuccha, Brick 

and Cement)   
10 15 25 

ii) Industrial Buildings (RCC & framed 

structures) 
15 25 50 
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site. The blast induced ground vibration was monitored in both instruments within 

allowable maximum 10mm/sec Peak Particle Velocity. 

Second blast was at Location 335 Kaizen, and instruments were at same location 

as above.  The blast induced ground vibration recorded 1.586mm/sec PPV@31Hz 

and 0.780mm/sec. PPV@128Hz and at 1025m and 670m distance respectively 

near Jodhpura road towards habitations from blasting site. The distance of nearest 

habitations was about 800m from blasting site. The blast induced ground vibration 

was monitored in both instruments within allowable maximum 10mm/sec Peak 

Particle Velocity. 

(ii) Further two blasts were also conducted on 07/08/2024 in presence of Shri 

Durga Shankar Salvi, Dy. Director of Mines Safety, Ajmer Region-1. Location of 

first blast was at 305 Alkali and two instruments were located at two different 

locations at Jodhpura Road towards habitations. The blast induced ground 

vibration recorded 0.903mm/sec PPV@15.8Hz and 1.095mm/sec. PPV@38Hz 

and at 715m & 670m distance respectively. The distance of nearest habitations 

was about 755m from blasting site. The blast induced ground vibration was 

monitored in both instruments within allowable maximum 10mm/sec Peak 

Particle Velocity. 

Second blast was at Location 290 Box, and instruments were at same location as 

above.  The blast induced ground vibration recorded 1.418mm/sec PPV@114Hz 

and 1.248mm/sec. PPV@38Hz and at 625m and 525m distance respectively at 

Jodhpura road towards habitations from blasting site. The distance of nearest 

habitations was about 580m from blasting site. The blast induced ground vibration 

was monitored in both instruments within allowable maximum 10mm/sec Peak 

Particle Velocity. 

 

6. Other relevant observation/information – 

i. In reply to the RSPCB letter dated 08/08/2024, the factual status report 

received from Mining Department vide letter dated 14/08/2024 and earlier 

from AME, Kotputli-Behror as referred above are enclosed as Annexure-

12.  

ii. In reference with the RSPCB letter dated 08/08/2024, the unit, vide its 

email dated 12/08/2024, submitted that the original proposal for the 

rehabilitation was in accordance with the letter dated 15/10/2008 from 

Land Acquisition Officer cum Sub-Divisional Officer, Kotputli, wherein 

the award amount of Rs. 13,43,42,698/- was decided to acquire the land of 

area 213.7750 Hectares of Villages Mohanpura, Kujota, Mahrampur 

Rajput, Mahrampur Nawab of Tehsil-Kotputli, District – Kotputli-Behror 

(then District-Jaipur) was issued and there was no consideration of the 

Mohanpura Village. The reply of the industry with the requisite document 

is enclosed as Annexure-13. 

iii. Unit has installed 11 piezo-meters across the premises ( i.e. Plant, Mines 

and colony) and monitored water level regularly , Data from Jan, 2024 to 

June 2024 enclosed as Annexure -14 and unit is also recharging the ground 

mailto:PPV@15.8
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water with help of ground water recharge structures , Data from Jan, 2024 

to June 2024 enclosed as Annexure -15, however ground water is related 

with Ground water department and in this regard a letter was written on 

08/08/2024 behalf of committee members and reply of same is awaited. 

iv. On behalf of committee a letter was written to CM&HO, Kotputali-Behror 

to provide details of patient and diseases such as asthama, eye problem, 

hearing problem and skin diseases due to operation of Ultratech Cement 

Lie stone mining and stone crusher, however reply is awaited. In this regard 

earlier report of PMO, Govt. B.D.M.Hospital, Kotputali is enclosed as 

Annexure- 18.  

v. It is submitted that at point no 2 (xvii) of EC issued by MoEF and CC, GoI 

Dated 16.01.2023 details regarding rehabilitation and resettlement 

mentioned stated that one village Mohanpura has been properly 

rehabilitated and another village namely Kujota need rehabilitation, which 

is planned to be shift after lease validity period (year 2034). Besides in EC 

earlier accorded to unit vide letter dated 17.08.2006 at point no. 2 (A-xvii) 

it was mentioned that “Land oustess and land losers/affected people should 

be rehabilitated as per the National Policy on resettlement and 

Rehabilitation of project affected families,2003”. 

vi. Unit has not covered Jodhpura village  under (R&R policy 2003) due to 

reason that the no mineral zone  at the Jodhpura village site area and unit is 

not interested to invest in Resettlement and Rehabilitation of village 

Jodhpura as informed by the unit representative to the committee.  

vii. It is submitted that road from the main highway to the cement plant required 

regular cleaning by mechanical sweeping machine and for the control of 

dust generated from movement of heavy vehicles, anti-smog gun and dust 

suppressant used effectively.  

Recommendation of the Joint Committee: - 

Based on the aforesaid observations, the joint committee recommends followings:  

i. A committee consisting of District Administration, Industry representative 

and villagers may be constituted by the Hon’ble NGT in order to plan 

and/or discuss about the resettlement and rehabilitation issue as per 

NPRR,2003 for village Jodhpura, as per condition no. 2 (A-xvii) of 

Environmental Clearance was accorded to unit by MoEF and CC, GoI vide 

letter dated 17.08.2006. 

ii. Public Works Department may be asked to submit the factual report 

regarding the formation of cracks due to the operation of industry and the 

compensation may be granted to the affected people/houses after 

evaluation, if the damage is caused due to the blasting operation of the unit.  

iii. District Administration may be asked to audit the works done by the 

industry under Corporate Social Responsibility for transparency and may 

continue the auditing periodically in order to restore the confidence of the 

villagers.  
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Enclosures: - 

1. Copy of letter dated 19/07/2024 (Annexure-1) 

2. Copy of letter dated 05/07/2024 (Annexure-2) 

3. Copy of letter dated 22/07/2024 (Annexure-3) 

4. Copy of letter dated 02/08/2024 (Annexure-4) 

5. Copy of attendance sheet during site visit dated 06/08/2024 and 07/08/2024 
(Annexure-5) 

6. The copy of letter dated 16/01/2024 by the unit to District Collector (Annexure-
6) 

7. Corporate Social Responsibility (CSR) and a brief introduction compiled by the 
industry (Annexure-7) 

8. Letters dated 08/08/2024 issued by RSPCB for data requirement (Annexure-8) 
9. All the analysis/monitoring reports conducted during joint committee site visits 

(Annexure-9) 
10. Analysis reports of Fugitive emissions, Air quality, Water carried out by RSPCB 

during October, 2023 and 09.07.2024 (Annexure-10). 
11. Comparative 06 months statement of dust emission from Mine (Annexure-11). 
12. Factual status report of Assistant Mining Engineer, Kotputli-Behror and  

Mining Department factual status report vide letter dated 14/08/2024 (Annexure-
12) 

13. Ground water piezometer water data (Annexure- 13) 
14. Ground water recharge data (Annexure-14) 
15. The reply, dated 12/08/2024, of the industry with the requisite document 

(Annexure -15) 

16. Photographs, with GPS co-ordinates, taken during site vis/its dated 06/08/2024 

and 07/08/2024 (Annexure-16) 

17. DGMS, Ajmer Blasting and Vibration related monitoring Data (Annexure -17) 

18. Government B.D.M.Hospital, Kotputali, Report (Annexure-18). 
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UltraTech Cement Limited is the cement flagship company of the 

Aditya Birla Group

Single largest cement company in India

Consolidated capacity of 154.86 Million TPA

Operations in four countries - India, UAE, Bahrain and Sri Lanka

In India operations across 18 States in 134 cities

24 integrated plants, 1 clinkerisation unit, 

33 grinding units, 8 bulk terminals, 1 white cement plant, 2 wall 

care putty plants 

In Rajasthan UTCL is operating 

04 Integrated Cement Plant & 05 Limestone Mines

at Kotputali, Chittorgarh & Pindwara and 

Birla White at Kharia Khangar (Jodhpur)

01 grinding unit at Neem Ka Thana
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UltraTech Cement, Unit-Kotputli Cement Works has an Integrated Cement Plant located at Tehsil: Kotputli, District:

Jaipur (Rajasthan) having capacity Clinker: 8.0 MTPA, Cement: 8.0 MTPA, CPP: 46 MW and WHRB 32 MW & Expansion

EC was obtained in 2021 and plant is in operation since 2009.

The limestone requirement of the Integrated Cement plant is being fulfilled form the Mohanpura Limestone Mines

adjacent to the Cement plant. The Mines is operating since 2009.

EC for 4.0 MTPA Limestone production was obtained in 2006 , expansion from 4 to 6 MTPA was obtained in 2010 and

Expansion from 6.00 to 10.5 MTPA was obtained in 16th Jan 2023.
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VIEW OF MINING LEASE AREA FROM SATELLITE
2008

Total ML Area : 548.78 ha 
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VIEW OF MINING LEASE AREA FROM SATELLITE 
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STATUS OF MINING LEASE, MINING PLAN, EXISTING EC AND 
CERTIFICATION OF COMPLIANCE

S. No. Particulars Date & Status
A. Status Of Mining Lease

1. Mining Lease granted in favor of RIICO
Transfer of Mining Lease in favour of Grasim
Transfer of Mining Lease in favour of UTCL

29.06.1984 
18.02.2002
26.06.2018
(Lease deed execution 29.10.2018 valid up to 04.07.2034)

B. Status Of Mining Plan
1. Modification of the Mining Plan along with Progressive Mine Closure Plan Valid from 01.04.2024 to 31.03.2029

C. Status of Environmental Clearance ----

1. Environmental Clearance for Limestone Production Capacity of 4.0 million TPA. 17.08.2006

2.
Environmental Clearance for expansion in Limestone Production Capacity from

4.0 to 6.0 million TPA.

30.04.2010

3.
Environmental Clearance for expansion in Limestone Production Capacity from

6.0 to 10.5 million TPA.

16.01.2023

4. Name Change in Environmental Clearance in favor of UTCL 09.07.2020

5. Certification of compliance of EC conditions by RO, MoEFCC 29.05.2022
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STATUS OF CONSENTS AND PERMISSIONS

S. No. Detail Date
A. Status of CTE & CTO
1. CTE for Limestone Production Capacity 4.0 Million TPA, 02.04.2007
2. CTO for Limestone Production Capacity 4.0 Million TPA 03.06.2008
3. CTE for Limestone Production Capacity 6.0 Million TPA 04.01.2011 
4. CTO for Limestone Production Capacity 6.0 Million TPA 06.09.2011, 02.05.2014, 26.04.2017, 07.04.2022

5. CTE for Limestone Production Capacity 10.5 Million TPA 02.03.2023 
6. CTO for Limestone Production Capacity 10.5 Million TPA 10.11.2023
B. Authenticated Past Production Details
1. Authenticated Past production details by Dept of Mines & Geology, Rajasthan 27.05.2022
C.  Status of NOC from CGWA for Ground Water Withdrawal & Intersection of Water Table 

1.
NOC for Ground Water Withdrawal  2080 KLD has been obtained from CGWA

NOC for Mines rain-water 1520 KLD quantum has been approved  by CGWA.                    
Payment assessment due at CGWA level after which NOC certificate will be issued 

31.07.2024  (25.09.2022 to 24.09.2024)

Copy of e- mail  attached 

D. Status of Certificate from Deputy Conservator of Forest, Jaipur

1. No Forest land is involved in mining lease area from Deputy Conservator of Forest 08.02.2022

2.
No National Park, Wildlife Sanctuary, Biosphere Reserve, Wildlife Corridor, 
Tiger/Elephant Reserve within 10 km radius of study area

Authentication of List of flora and fauna for core and buffer zone

21.02.2022
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STATUS OF CONSENTS  OF CRUSHER

S. No. Detail Date
A. Status of CTE & CTO for Crusher 

1. CTE for Limestone  Crusher  L-1Production Capacity 1600 TPH 14.02.2018
2. CTO for Limestone  Crusher  L-1 Production Capacity 1600 TPH 14.02.2018

3. CTE for Limestone  Crusher  L-2 Production Capacity 1600 TPH  02.03.2023

4.
CTO for Limestone  Crusher L-2  Production Capacity 1600 TPH 16.11.2023

5. CTE for Aggregate & RMC Production Capacity 300.00 TPH & 120.00 M³/HOUR 26.07.2022
6. CTO for Aggregate & RMC Production Capacity 300.00 TPH & 120.00 M³/HOUR 26.07.2022
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STATUS OF LAND USE & RESERVES AND ITS LIFE 

Sr. no. Particular Area put to use (Ha.)

1 Area under Mining 71.59

2 Overburden/Waste Dumping 47.03

3 Occupied by plant, buildings, residential, welfare buildings and 
roads, etc.

19.50

4 Mineral storage 4.64

Total 142.76 

Reserves as on 01.4.2024: 204.15 Million Tonnes

Life of Mine as on 01.4.2024 (@10.5 MTPA): 19.44 Years
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STATUS OF GREENBELT AND PLANTATION 

Greenbelt and Plantation area (Upto April 2024) : 56.0 ha.

Land put to use for mining & allied activities (Upto April, 2024) : 142.76  ha.

Greenbelt and Plantation developed is about 38.18 %  of total land put to use. So, we have already 

exceeded the required 33% area under plantation/greenbelt as per CTO condition. 

No. of plants planted (Upto 2023-24): 104331 nos. 

Survival Rate: 91.1%

Type of plant species: Neem, Karanj, Shisham, Khair, Gulmohar, Kala siris, Amaltash, Khejri, Amla, Simol, 

Kikar/Babool, etc.

Plantation of saplings in 2023-24: 4000 nos.

Plantation area of 2023-24: 1.5 ha. (At Dump sites)

Plantation of saplings in 2024-25: 650 nos.

Plantation area of 2024-25 :  0.22 ha. (At new crusher site)
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STATUS OF YEARWISE PLANTATION IN MINING AREA  

Year Planted (Nos) Survived (Nos) Survival Rate  (%) Area (Hect.)
2007-08 1260 1200 95.2 1.50

2008-09 1890 1800 95.2 2.50

2009-10 4850 4344 89.6 7.00

2010-11 9255 8789 95.0 8.50

2011-12 8007 7604 95.0 9.50

2012-13 8054 6538 81.2 7.00

2013-14 8228 7129 86.6 5.00

2014-15 9119 8386 92.0 2.00

2015-16 8086 7381 91.3 1.00

2016-17 8031 7281 90.7 0.50

2017-18 7041 6059 86.1 1.00

2018-19 10000 9870 98.7 3.00

2019-20 4500 3728 82.8 1.50

2020-21 4000 3400 85.0 1.50

2021-22 4000 3700 92.5 1.50
2022-23 3500 3500 100.0 1.50
2023-24 4000 3850 96.0 1.50
2024-25 650 600 92.3 0.25
TOTAL 104971 95659 91.1 56.25
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EXISTING GREENBELT & PLANTATION

Plantation around Mines office
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EXISTING GREENBELT & PLANTATION

Plantation along the Public Road side

Plantation around Mines office

Plantation around crusher plant Plantation on waste dump

Towards New Mohanpura (Rehabilitated) Village Neem Plantation between Mines  & Residential 
Area
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EXISTING GREENBELT & PLANTATION

Plantation around Mines magazine area  
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EXISTING GREENBELT & PLANTATION

Plantation in  ML / Mines magazine area 
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EXISTING GREENBELT & PLANTATION

Plantation in ML area  
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Plantation at  Clay dump site 

EXISTING GREENBELT & PLANTATION
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EXISTING GREENBELT & PLANTATION

Plantation in ML area  
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EXISTING GREENBELT & PLANTATION

Plantation in ML area  
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EXISTING GREENBELT & PLANTATION

Plantation in ML area  
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EXISTING GREENBELT & PLANTATION

Plantation in ML area  
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EXISTING GREENBELT & PLANTATION

Plantation in ML area  
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EXISTING GREENBELT & PLANTATION

Plantation in ML area  
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EXISTING GREENBELT & PLANTATION

Plantation in  ML area  
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EXISTING GREENBELT & PLANTATION

Plantation around Mines area  
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EXISTING GREENBELT & PLANTATION

Plantation in colony area  
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EXISTING GREENBELT & PLANTATION

Plantation in  ML area  
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EXISTING GREENBELT & PLANTATION

Plantation at plant boundary and mines area  
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EXISTING GREENBELT & PLANTATIONPlantation  in  colony area  
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NURSERY DEVELOPED FOR PLANTATION
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Involved local public in plantation
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4000 no. of plantation done in 2023 -24 
Area covered 1.5 ha.
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So far this year, we have purchased
21500 saplings and have planted 4804
saplings by 31st July in 2024-25 and have
also prepared 8000 seed balls, which
have been distributed for spraying in the
nearby areas..
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USE OF GREEN ENERGY

Solar Plant of 9 MW
Commissioned in May -2022
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GARLAND  DRAINS AND RETAINING WALLS AROUND THE OB DUMP

Paccka approach road At Mines Entry & Exit gate

Retaining wall around OB Dump
Garland Drains
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ESTABLISH COUNTNOUS AMBIENT AIR QUALITY SATTION AND 
PIZOMETER IN MINING AREA 

CAAQM Station at Mines area

Digital Display Board  at Mines entry gate

Water level Monitoring  by Piezowell
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PLANTATION AROUND CRUSHER and  BOUNDARY WALL 

Boundary wall around crusher 6 + 26 ft. and 252 meter length

Plantation along with outside boundary wall

Plantation along with Inside boundary wall



41

Covered LS crusher Hopper

Bag house with stackCovered Conveyor Belt Display Board at LS crusher main gate
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Water spray along Haul Roads Rubber CurtainsAtomised water spray

Water Sprinkler system in mines haul road Plantation along with outside boundary wallWater Canon Machin
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WATER CONSERVATION AND MANAGEMENT AT KCW

Recharging pond at mine foot hill Recharge pond near village- Mohanpura

Recharge pond near village Kujota
Piezometers for monitoring

Roof top rain water harvesting at school

Recharge pond near village- Kansli Heroda Temple

1.5 Lakh M3 capacity 1.0 Lakh M3 capacity 1.0 Lakh M3 capacity

1.0 Lakh M3 capacity
Roof Top Water Harvesting at Mohanpura School



44

Roof top rain water harvesting at school Mohanpura

Rain water harvesting pond at township

WATER CONSERVATION AND MANAGEMENT

3500 M3 capacity

Roof Water Harvesting at New Mohanpura School 1528 m3

Rain water harvesting at Gowshala 12500 sqm



45

WATER CONSERVATION AND MANAGEMENT

Water storage in mine pit
Drip irrigation & Sprinkling arrangements to conserve water

Piezometers at 
Mine Site
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WATER CONSERVATION AND MANAGEMENT

Domestic waste water from mine office is being/will be treated in Sewage Treatment Plant (Capacity of 500 KLD) and treated water is being/will used in

plantation/dust suppression.

Waste water from workshop/mine operations/washing is being/will be recycled after treating with the help of oil-water separator. (Capacity 10 KLD)

Cleaned water from 3rd tank is recycled for washing purpose, which results

in optimum utilization of water resources
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WORK DONE UNDER CSR

Construction of Community Centre at New Mohanpura Village

Construction of Gaushala near Kujota Village

Sanitation Campaign

Renovation of Veterinary 
Hospital at Gordhanpura

Renovation of Health Sub 
Centre at Gordhanpura
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WORK DONE UNDER CSR

Painting work Agriculture College at Kanwarpura Inauguration of Pulse Polio Construction of Borewell at Mohanpura

Construction of Toilet in Govt. School Kujota Material Distribution Covid-19 Vaccination Camp
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WORK DONE UNDER CSR

At Jodhpura
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WORK DONE UNDER CSR

At Jodhpura
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WORK DONE UNDER CSR

At Jodhpura Mohanpura
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WORK DONE UNDER CSR

Atal Seva Kendra Jodhpura, Mohanpura Boundary wall and gate construction Jodhpura School
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WORK DONE UNDER CSR

10TH Class Girls Free Coaching
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WORK DONE UNDER CSR

Distributed 150 saplings to student 
of Kujota school
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WORK DONE UNDER CSR

Beautician Training
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WORK DONE UNDER CSR

Sewing Training
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WORK DONE UNDER CSR

Free Computer Coaching
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WORK DONE UNDER CSR

Farmers Awareness Program
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WORK DONE UNDER CSR

Barbed wire Fencing at Gaushala Store Room Construction at Gaushala
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WORK DONE UNDER CSR

New Anganwadi centre at Maharampur
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WORK DONE UNDER CSR

Construction of CC Road from Link Road to Gaushala
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WORK DONE UNDER CSR

Construction of CC Road from Gordhanpur Choki to Kujota Mode 
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WORK DONE UNDER CSR

Interlocking Tiles Primary Health Centre, Jodhpura
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WORK DONE UNDER CSR

Jodhpura school building roof top work
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Saplings distributed to nearby villagers

WORK DONE UNDER CSR
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WORK DONE UNDER CSR

Roadside plantation, Watering and maintenance
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WORK DONE UNDER CSR

Drinking Water Supply through Water Tanker
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WORK DONE UNDER CSR

Support material to CHC Narhera



Mobile Health Camp - Jodhpura



Mobile Health Camp - Mohanpura



Mobile Health Camp - Mohanpura



Mobile Health Camp - Jodhpura



Mobile Health Camp - Jodhpura



EYE Camp



EYE Camp



EYE Camp



EYE Camp



Disease  wise data MMU (Mohanpura -Jodhpura) May 23-May 24
Date Venue Total Viral/seasonal 

flu Respiratory MSD GIT Obs/gyne HTN/DM Eye/Ear Ds Fungal/skin Other

08-05-2024 Mohanpura 31 8 1 3 10 4 0 1 3 1
04-04-2024 Jodhpura 29 19 0 4 0 4 0 0 2 0
07-03-2024 Jodhpura 38 23 2 8 0 1 1 0 1 2
06-03-2024 Mohanpura 30 15 6 3 3 1 0 1 2 0
19-02-2024 Jodhpura 30 13 2 9 1 2 0 0 2 1
08-02-2024 Mohanpura 53 29 1 8 0 5 1 0 7 2
04-10-2023 Mohanpura 33 13 2 4 1 4 0 1 8 0
29-09-2023 Jodhpura 35 9 3 8 0 6 2 0 5 2
13-09-2023 Mohanpura 37 12 2 6 6 6 0 1 4 0
16-08-2023 Jodhpura 35 15 2 8 0 2 2 3 3 0
15-07-2023 Mohanpura 15 1 3 1 0 5 0 2 2 2
06-07-2023 Jodhpura 27 2 3 7 1 9 3 1 1 0
30-06-2023 Mohanpura 22 2 1 5 4 4 0 0 5 1
16-06-2023 Mohanpura 18 6 0 6 5 0 0 0 1 0
12-06-2023 Mohanpura 18 5 0 2 2 3 0 1 5 0
09-06-2023 Jodhpura 47 9 2 10 7 9 3 0 7 0
07-06-2023 Mohanpura 26 9 0 5 4 2 0 1 3 2
05-06-2023 Jodhpura 12 3 0 2 1 2 1 0 3 0
03-06-2023 Mohanpura 35 11 0 8 5 3 1 0 5 2
30-05-2023 Jodhpura 19 8 0 3 2 2 1 1 1 1
17-05-2023 Jodhpura 29 5 1 10 6 3 2 1 1 0

Total 619 217 31 120 58 77 17 14 71 16
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IMPLEMENTATION STATUS OF KUJOTA R&R

Total PAFs involved in this project are 540, out of which 185  have been compensated/rehabilitated. Brief of the same has been as follows.

Name of 

village

No. of 

PAFs

Rehabilitated at 

/Relocated to 

(Location)

No. of 

PAFs 

relocated

Compensa

tion 

provided 

(Rs. Crore)

Expenditure done 

for Land for 

providing Plots, 

Conversion , 

Registration  & 

Other Expenses 

(Rs. Crore)

Expenditure for 

Welfare/ amenities

(Rs. Crore)

Total 

Expenditure 

(Rs. Crore)

Welfare/ amenities 

provided
Remarks

Kujota
540

Yogi Colony, 

Near Gaushala 

20 Bigha 

Colony

35 46.90 5.21 10.00 62.11

CC Road, Electricity, 

Gaushala, Drinking 

Water facility etc

Other Amenities 

work is in 

Progress

Nearby 

villages/ other 

areas as per 

own interest
110

Total 540 145 46.90 5.21 10 62.11
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IMPLEMENTATION STATUS OF EXISTING R&R

Total PAFs involved in this project were 91, which have been compensated/rehabilitated. Brief of the same has been as follows.

Name of 

village

No. of 

PAFs

Rehabilitated at 

/Relocated to 

(Location)

No. of 

PAFs 

relocated

Compensati

on provided 

(Rs. Crore)

Expenditure 

done for Land 

for providing 

Plots (Rs. 

Crore)

Expenditure 

for Welfare/ 

amenities

(Rs. Crore)

Total 

Expenditur

e 

(Rs. Crore)

Welfare/ amenities provided Remarks

Mohanpura

196

New Mohanpura 87 20.53 5.31 15.00 68.13

School, Temple, chopal, 30 Ft-CC 

Road, Community Center, Park, 

Drainage, Drinking Facility with 

Borewell, etc.

Nearby villages/ 

other areas as per 

own interest

109 27.28 -

Settled at nearby villages Kansli,

Kiratpura, Sunderpura, Kotputli,

Fathepura, Aspura, etc.

Mahrampur

Rajput

122

Ambedkar Colony 

Kujota
34

14.11
1.57   

2.00                            17.68

Temple , Anganwadi Centre, 

Cremation Ground, Boundary 

wall , Road                                                         

-

Settled at nearby villages

Kansli,Kiratpura,Sunderpura,

Kotputli, Fathepura, Aspura, etc.Nearby villages/ 

other areas as per 

own interest

86

Total
318 316 61.92 6.88 17.0 85.81
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Sr. No. Particulars Mohanpura Remarks

1
Land (Ha)

3.85
Actual land of old habitation/ plots was 2.88 Ha. 

So. 1.34-time higher size plots were given.

2 No. of PAFs 24

3 Cost of Land Purchased for R&R (Rs. Crore) 3.38

Total cost of R&R was Rs. 27.76 Crore4
Compensation against Construction and

others (Rs. Crore)
21.70

5
Other Facilities i.e., road, water facility,

temple, community hall, etc. (Rs. Crore)
2.68

IMPLEMENTATION STATUS OF EXISTING R&R
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Distances from New Crusher Location
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PHOTOGRAPHS SHOWING IMPLEMENTATION STATUS OF EXISTING R&R

Implementation status of R&R of Village Mohanpura

Community centre at New MohanpuraCC Road provided



84




























































































































































































































































































































































